
20.06.2017 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

20.06.2017

COURT NO. 1 
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE A.K. CHAWLA

AT 2.15 P.M

1. W.P.(C) 10210/2016 V.K. BHATNAGAR AYUSH CHOUDHARY 
   CM APPL. 40335/2016 VS. CANARA BANK & ANR. PREMTOSH MISHRA

MOHIT SONKAR
ANVESHA DWIVEDI

COURT NO. 1 
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.45 P.M

1. CRL.A 89/2017 ASHOK BIND SUMEET VERMA 
VS. THE STATE (GOVT. OF VARUN GOSWAMI
NCT OF DELHI)

2. CRL.A 369/2015 BADSHAH K. SINGHAL, 
VS. STATE SACHIN AGRAWAL

AASHAA TIWARI

COURT NO.15 
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 3.15 P.M

1. W.P(C) 23152/2005 THE DIRECTOR (ADMN) NATIONAL VAIBHAV KALRA 
AUTHORITY OF INDIA ATUL T.N.
VS. SHRI SURESH KUMAR



20.06.2017 J-2 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.34 
HON'BLE MR. JUSTICE C.HARI SHANKAR

1. CM APPL. 22385/2017 UMESH GUPTA ANIL SAPRA, SANDEEP KAPOOR 
   IN W.P.(C) 5280/2017 VS. MEDICAL COUNCIL PETITIONER IN PERSON

OF INDIA & ORS. T. SINGHDEV, PUJA

2. W.P.(C) 5270/2017 SANSKRITI SCHOOL SWATI SUMBLY
   CM APPL. 22354/2017 VS. DIRECTORATE OF

EDUCATION

3. FAO 272/2017 SANJAY GIRDHAR RAKESH MUNJAL, SAURABH GUPTA
VS. DR RAMNIWAS ABHAY RAJ VERMA
GUPTA & ORS. S.C. SINGHAL
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